IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :29-10-2024

Date : 29.10.2024

Order
WP (C) - BRAJA KISHOR Dtd. (Seat
1 [89914/2024129.10.2024 1) 1259/2024 [pANDA c.0. 2024-10- No-)
23
Order
WP (C) - BRAJA KISHOR Dtd. (Seat
2 [89915/202429.10.2024 [ =l BRSO c.o. 02410~ Noo)
23
Order
WP (C) - BRAJA KISHOR Dtd. (Seat
3 [89916/2024129.10.2024 1) 1555 /2024 [panDA c.0. 2024-10- No-)
23
Order
WP (C) - BRAJA KISHOR Dtd. (Seat
4 [89917/202429.10.2024 |5 707 DA c.o. 02410~ Noo)
23
Order
WP (C) - BRAJA KISHOR Dtd. (Seat
5 [89918/202429.10.2024 |p ST SRAeS c.o. 09410~ Noo)
23
Order
WP (C) - BRAJA KISHOR Dtd. (Seat
6 89920/2024[29.10.2024 |5, 07 2R c.o. 09410~ Noo)
23
Order
WP (C) - BRAJA KISHOR Dtd. (Seat
7 [89921/202429.10.2024 |5, JobT o DA c.o. 02410 Noo)
23
Order
ABLAPL- Dtd. (Seat
8 189923/2024[29.10.2024 [[Trec” IS BISWAL c.o. 09410~ Nom)
23
Order
ABLAPL- SAROJ RANJAN Dtd. (Seat
9 [89924/20241259.10.2024 111551 /5024 |suBUDHT c.0. 2024-10- No-)
23
Order
COURT
ABLAPL- Dtd. (Seat
10 89926/2024(29.10.2024 (27U IPK PANT c.o. No. 2 [%0- Noo)
OLD 23




COURT

Order

ABLAPL- Dtd. (Seat
11 189927/2024|29.10.2024  [[700 o, [PK PANT NO. 2 | 0on 10- No-)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
12 189928/2024129.10.2024 11565/2024 B MISHRA NO. 2 5024-10- No-)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
13 [89929/2024129.10.2024 |07 ), [PK MOHANTY NO. 2 S oh 10- No-)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
14 89930/2024/29.10.2024 70070 oo, IN SAHOO NO. 2 | 0on_10- No-)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
15 189931/2024129.10.2024 11576/2024 N ROUT NO. 2 002410~ No-)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
16 189932/2024129.10.2024 11567/2024 S BISWAL NO. 2 2024-10- No-)
OLD
23
ABLADL. COURT giger (Seat
17 89933/2024129.10.2024 11581/2024 GR PATRA NO. 2 2024-10- BAIL-2 No-
OLD 10)
23
[N COURT gijer (Seat
18 189934/2024129.10.2024 11586/2024 JP KAR NO. 2 2024-10- BAIL-2 No-
OLD 10)
23
Order
COURT (Seat
ABLAPL- BYOMAKESH Dtd.
19 189935/2024129.10.2024 11660/2024 |TRTPATHY NO. 2 202410~ No-
OLD 10)
23
Order
COURT
ABLAPL- Dtd. (Seat
20 189936/2024129.10.2024 11570/2024 BK DAS NO. 2 2024-10- BAIL-1 No-5)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
21 [89938/202429.10.2024  [7U.0 " ), [M BEHERA NO. 2 | 0on 10- No-5)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
22 189939/2024129.10.2024 11575/2024 A DASH NO. 2 2024-10- No-5)
OLD
23
Order
COURT
CRLREV- Dtd. (Seat
23 189942/2024129.10.2024 590/2024 T R DAS NO. 2 9999-19— No-5)
OLD
31
COURT Order
24 [89946/2024(29.10.2024 ?2154?5]24524 RR NAYAK NO. 2 |Dtd. éif?f
OLD 2024-10-




23

Order
ABLAPL- COURT |Dtd. (Seat
25 189947/2024129.10.2024 4040/2024 BB ROUT NO. 2 12024-10- BAIL-1 No-14)
23
Order
WP (C) - COURT |Dtd. WRIT (Seat
26 189948/2024129.10.2024 |, 00 5014 R K ROUT NO. 2 2024-10- |BRANCH-1 |No-2)
28
Order
WP (C) - COURT |Dtd. WRIT (Seat
27 189948/2024129.10.2024 |}, 108/ 9015 K R JENA NO. 2 |2024-10- |BRANCH-2 |No-6)
28
Order
WPC (OA) - COURT |Dtd. (Seat
28 (89951/2024 29.10.2024 |y~ -7  IBIKRAM SAMAL No. 2 |2024-10- |0A Branch| ot
28
Order
WPC (OAC) — COURT |Dtd. (Seat
29 (89952/202429.10.2024 3.0 5000 |G JAYASINGH No. 2 |2024-10- |0A Branch | ®T
22
Order
WPC (OAC) - COURT |Dtd. (Seat
30 [89953/2024 (29.10.2024 |5, 7' 5\ o 10 A K MOHANTY No. 2 |2024-10- |0A Branch| ot
28
Order
WPC (OAC) — COURT |Dtd. (Seat
31 89954/2024 [29.10.2024 |J 00" A K PARIDA No. 2 |202a-10- |0A Branch | ~®T
28
MACA- COURT gijer MISC. (Seat
32 [89955/2024 [29.10.2024  [g o, J DEHURY No. 1 |2024-09- RPPEAL | 2%
SEC.
05
Order
WP (C) - NTRANAJAN COURT |Dtd. (Seat
33 189956/2024129.10.2024 |1 5cq6/9004 ROUT NO. 1 |2024-10- No-7)
04
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
34 89957/2024129.10.2024 41664/2021 A. SAHOO NO. 1 12024-10- |BRANCH-5 gg)
28
Order
(Seat
WP (C) - COURT |Dtd.
35 189958/20241/29.10.2024 25697/2024 D K MOHANTY NO. 1 12024-10- No
23)
28
Order
(Seat
WP (C) - COURT |Dtd. ©
36 (89959/2024129.10.2024 25765/2024 K PARIDA NO. 1 |2024-10- No
23)
28
Order
WP (C) - TUSHAR KANTA COURT |Dtd. (Seat
37 89960/2024125.10.2024 26174/2024 INAYAK NO. 1 12024-10- No-
23)
28
WP (C) - SATYAJIT COURT |Order (Seat
38 89961/2024129.10.2024 1,000 /0004 |sAMAL NO. 1 |Dtd. No-




2024-10- 23)
28
Order
(Seat
WP (C) - COURT |Dtd. "
39 189962/2024129.10.2024 26186/2024 U P BAG C. NO. 1 12024-10- No
23)
28
Order
(Seat
WP (C) - COURT |Dtd. "
40 189963/2024129.10.2024 26064/2024 M R ROUTRAY C. NO. 1 |2024-10- No
23)
28
Order (Seat
WP (C) - SATYAJIT COURT |Dtd. "
41 [89966/2024(29.10.2024 | o o 1o C. vo. 1 l2024-10- No
23)
28
Order (Seat
WP (C) - SUDARSAN COURT |Dtd. "
42 [89968/2024(29.10.2024  |5u5l0 o 0 o C. Yo 1 l2024-10- No
23)
28
Order
(Seat
WP (C) - COURT |Dtd. -
43 189969/2024129.10.2024 25782/2024 J LENKA C. NO. 1 12024-10- No
23)
28
Order
(Seat
WP (C) - COURT |Dtd. "
44 [89970/2024(29.10.2024 25777 /2024 |7 LENKA C. No. 1 |2024-10- No
23)
28
Order
WP (C) - COURT |Dtd. WRIT (Seat
45 [89971/2024|29.10.2024 |5, "0 ., |D K MOHANTY [C. NO. 1|2024-10- |BRANCH-1 Noo1)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
46 [89973/2024|29.10.2024 |goocl oo A K RANA C. w0, 1 bosic10- |BREANCH-S 1;2)
23
Order
WP (C) - COURT |Dtd. WRIT (Seat
47 189976/2024(29.10.2024 12670/2022 N ROUT C. No. 1 |2024-10- |BRANCH-2 |No-8)
28
Order
WP (C) - DR.PURUSOTTAM COURT |Dtd WRIT (Seat
48 |89977/2024129.10.2024 30866/2022 |CHULI ¢ NO. 1 /2024-10- |BRANCH-3 TZ;
28
Order
(Seat
WP (C) - COURT |Dtd. -
49 189979/2024129.10.2024 25853/2024 B K SWAIN C. NO. 1 12024-10- No
14)
23
Order
(Seat
WP (C) - COURT |Dtd. "
50 189980/2024129.10.2024 25380/2024 B K SWAIN C. NO. 1 |2024-10- No
14)
23
Order
WP (C) - SANJTB KUMAR COURT |Dtd (Seat
51 189998/2024129.10.2024 24287/2024 BHANJADEO C- NO. 1 |2024-10- TZ;
23
|52 |90000/2024(29.10.2024 |CRLMC- H. K. PATRA |[C. (COURT |Order |(Seat




3066/2024 NO. 1 |Dtd. No-
2024-10- 14)
22
Order
ABLAPL- ASHOK KUMAR COURT |Dtd. (Seat
53 190002/2024125.10.2024 11654/2024 | BEHERA (3) NO. 1 (2024-10- TZ;
23
Order
(Seat
ABLAPL- COURT |Dtd.
54 190003/2024129.10.2024 11587/2024 BALARAM SINGH NO. 1 12024-10- No-
14)
23
Order
JCRLA- COURT |Dtd. CRIMINAL |(Seat
55 190008/2024(29.10.2024 1442005 M.K. RANA NO. 1 12024-03- |APPEAL No-6)
12
Order
BLAPL- PRAVAT KUMAR COURT |Dtd. (Seat
56 190009/2024125.10.2024 5101/2024 |DAS NO. 1 /2024-10- No-6)
22
Order
WP (C) - PRADEEP KUMAR COURT |Dtd. (Seat
57 ||20010/2024|(25.10.2024 26061/2024 |DAS NO. 1 /2024-10- No-6)
22
Order
SUDHANSU COURT
58 |90034/2024 29.10.2024 7500007 IPRASAD wo. e . ésfg
MOHAPATRA 12 S0 ©
WP (C) - COURT giier giiﬁcn (Seat
59 190038/2024129.10.2024 19960/2017 R K SAHU Tg. 2024-10- | (DIVISION Tii)
28 BENCH-2)
Order
JCRLA- COURT |Dtd. CRIMINAL |(Seat
60 190039/2024129.10.2024 38/2023 S DASH NO. 7 12024-12- |APPEAL No-1)
12
Order
ARBP- COURT |Dtd. (Seat
61 190044/2024129.10.2024 85/2023 K SAHOO NO. 7 12024-10- M.J.C No-1)
23
Order
MATA- COURT |Dtd. FIRST (Seat
62 190046/2024129.10.2024 261/2024 A BEHERA NO. 1 12024-11- |APPEAL No-1)
05
Order
WP (C) - COURT |Dtd. (Seat
63 [90047/2024/29.10.2024 20525/2024 P.K.MOHANTY No. 1l2024-10- No-1)
28
Order
TRP (C) - COURT |Dtd. (Seat
64 190048/20241(29.10.2024 10/2024 G JENA NO. 1 |2024-04- M.J.C No-6)
25
Order
WP (C) - COURT |Dtd. (Seat
65 190049/20241(29.10.2024 26090/2024 P.K.MOHANTY NO. 1 12024-10- No-6)

28




M/S.ANAM Order
MATA- CHARAN PANDA, COURT Dtd. FIRST (Seat
66 90050/2024/(25.10.2024 20/2023 N.R.MOHANTY, C- NO. 1 |2024-11- |APPEAL No-4)
S.SAHOO 12
Order
WP (C) — COURT Dtd. (Seat
67 190052/2024129.10.2024 26434/2024 P CH DAS C. NO. 1 |2024-10- No-4)
28
Order
WP (C) - COURT |Dtd. (Seat
68 190053/2024129.10.2024 24319/2024 S K DAS C. NO. 1 12024-10- No-14)
28
Order
WP (C) — COURT Dtd. (Seat
69 190054/2024129.10.2024 24996/2024 T K NAYAK C. NO. 1 |2024-10- No-4)
28
Order
WP (C) — COURT Dtd. (Seat
70 190055/2024129.10.2024 20549/2024 D K SAHU C. NO. 1 |2024-10- No-4)
28
Order WRIT
WP (C) — COURT |Dtd BRANCH (Seat
71 190056/2024129.10.2024 25292/2020 T K NAYAK C. NO. 1 2024-10- |(DIVISION Tii)
23 BENCH-2)
Order
(Seat
WP (C) — COURT |Dtd. _
72 190057/2024129.10.2024 26298/2024 P CH DAS C. NO. 1 12024-10- No
111)
23
Order
WP (C) - COURT |Dtd. WRIT (Seat
73 190058/2024129.10.2024 23812/2017 P K DAS C. NO. 1 |2024-10- |BRANCH-7 [No-5)
23
Order
WP (C) — COURT |Dtd. WRIT (Seat
74 190059/2024129.10.2024 999/2020 B SAMAL C. NO. 1 2024-10- [BRANCH-1 |No-2)
23
Order
BLAPL- COURT |Dtd. (Seat
75 190060/2024129.10.2024 10657/2024 P K MISHRA C. NO. 1 12024-10- No-2)
28
Order
BLAPL- COURT |Dtd. (Seat
76 190061/20241/29.10.2024 10672/2024 M R SAHOO C. NO. 1 12024-10- BAIL-1 No-3)
28
B (C) - PRASANTA COURT gijer WRIT (Seat
77 190062/20241(29.10.2024 KUMAR C. NO. . No-
8842/2023 SATAPATHY 10 i825—02— BRANCH-5 22)
— COURT gijer (Seat
78 190063/2024129.10.2024 10674/2024 B B ROUT C. NO. 5024-10- No-
10 22)
28
COURT |Order (Seat
WP (C) - WRIT
79 190064/2024129.10.2024 A K BEHERA C. NO. Dtd. No-
15620/2022 10 2024-10- [PRANCH-1 5.,




23

SLAPL. COURT giger (Seat
80 |90065/202429.10.2024 | /e o B B ROUT NO. el Lol No-
10 31)
28
Order
81 190066/2024 29.10.2024 |"E(C)= S BEHERA ;gURT ptd. WRIT éifat
10 15620/2022 * 12024-10- |BRANCH-1
10 31)
23
Order
82 190067/2024 |29.10.2024 |"E(C)=~ S BARIK EgURT ptd. WRIT éifat
T 9122/2022 : 2024-10- |BRANCH-2
10 34)
23
— COURT giger (Seat
83 |90068/202429.10.2024 | /2o 0, B B ROUT T S No-
10 34)
28
ABLAPL. COURT giier (Seat
84 (90069/2024[29.10.2024 {20000 IS BISWAL LT No-
10 34)
28
— COURT giier (Seat
85 |90070/202429.10.2024 | /2o o0, A K MOHANTY NO. e o No-
10 34)
28
Order
86 190071/2024 29.10.2024 |VE(C)= S P SAHOO EgURT ptd. WRIT éifat
40 32807/2021 * 12024-10- |BRANCH-1
10 30)
23
Order
COURT (Seat
BLAPL- PRATAP KUMAR Dtd.
87 |90072/2024(29.10.2024 |oyel oo, [ LT S No-
10 30)
28
Order
88 190073/2024 29.10.2024 |VE(C)= S MITRA EgURT Dtd. WRIT éifat
40 32807/2021 * 12024-10- |BRANCH-1
10 30)
23
cRo- COURT gijer (Seat
89 |90074/202429.10.2024 [, °° M. NAIK NO.  oeCh i, No-
14 30)
02
S~ COURT giier (Seat
90 |90075/2024(29.10.2024 |5 gac’ o), |S. BARIK NO. [l 1o No-
14 30)
28
Order
91 190076/2024 |29.10.2024 |"E(C)= M DAS EgURT btd. WRIT éifat
40 32807/2021 * 12024-10- |BRANCH-1
14 30)
23
— COURT gijer (Seat
92 |90077/202429.10.2024 | /e o [R. K. BARIK NO. el Lol No-
14 30)
28
WP (C) - COURT |Order (Seat
93 |90078/202429.10.2024 |, )7 ISK. RUPLAL Nt e s




16  [2024-10- 30)
30
S~ COURT giier (Seat
94 [90079/2024(29.10.2024  |Jocco oo, [B. K. PATI NO. | ooaoio- No-
16 30)
28
Order
COURT
BLAPL- Dtd. _ (Seat
95 |90080/2024(29.10.2024 [T\ oo’ o0, , [R- K. BARIK NO. |)ooa1o- [BAIL-1 572
16
28
Order
96 [90081/2024|29.10.2024 |72 (€)~ G C JENA vo.  [ptd: WRIT v
B 394/2020 ’ 2024-10- |BRANCH-3
16 14)
23
SLAPL. COURT giier (Seat
97 |90082/202429.10.2024 [0 "o, |[R. K. BARIK R No-
16 14)
28
P (C) - COURT giger (Seat
98 |90083/2024|29.10.2024 7o " o, M. R. ROUTRAY NO. o ooi10- No-
16 14)
28
WP (C) - COURT giier (Seat
99 |90084/2024|29.10.2024 |5, 00 0o, [B. K. MISHRA NO. | oonigo No-
16 14)
28
Order
COURT (Seat
ABLAPL-  |BINDU SAGAR Dtd.
100 [90085/2024 29.10.2024 1700y 000, [cinry NO. |, oa_ig. BRIL-1  No-
16 13)
23
Order
101 90086/2024 29.10.2024 "E )7 a x swatn vo. | |ped. WRIT o
e 394/2020 * |2024-10- |BRANCH-3 |. 9
16 14)
23
Order
COURT (Seat
ABLAPL-  |UNMESH Dtd.
102 [90087/2024 29.10.2024 |17y ooy |Cpnron o NO. | ioaiio- No-
16 14)
23
S~ COURT gijer (Seat
103 [90088/2024 |29.10.2024  |ococl oo, [B. K. MISHRA NO. |5 05ai10- No-
16 14)
28
Order
COURT (Seat
ABLAPL-  |UNMESH Dtd.
104 [90089/2024 29.10.2024  [17175 000, | caie o NO. |, oa_ig. BRIL-2  No-
16 12)
23
Order
COURT (Seat
ABLAPL-  |[UNMESH Dtd.
105 [90090/2024 (29.10.2024 | 0000 o 1o JENA NO. |5 0sai10- No-
16 12)
23
S~ COURT giier (Seat
106 [90091/2024 [29.10.2024 S coe’ o, K. SAHOO NO. | ioaoio- No-
16 12)
28
1107 [90092/2024(29.10.2024 |ABLAPL-  |PRATAP SAHOO (COURT |Order BAIL-2 | (Seat




11126/2024 NO. |Dtd. No-7)
16 2024-10-
23
Order
COURT
ABLAPL- UNMESH Dtd. (Seat
108 190093/2024129.10.2024 11 fog /5004 |CHANDRA JENA Tg' 2024-10- No-7)
23
Order
COURT
ABLAPL- Dtd. (Seat
109 (90094/202429.10.2024 [N 17 [R. K. BARIK NO. o osi10- Nom7)
16
23
Order
COURT
BLAPL- AMLAN SHAKTT Dtd. (Seat
110 (90095/2024 29.10.2024 | o=/ 0 (oo NO. oS io10- Noo7)
16
28
Order
COURT
BLAPL- Dtd. (Seat
111 |90096/2024 (29.10.2024  |//'~c) 0 ISUVENDU BARIK NO. S osio10- Nom7)
16
28
Order
COURT
ABLAPL- Dtd. (Seat
112 [90097/202429.10.2024 750" INK ROUT NO. o ooi10- Noo7)
16
28
Order
COURT
ABLAPIL- PRAKASH Dtd. (Seat
113 |90098/2024 29.10.2024 |11 c s DASH NO. 2 | 01 1o. [BAIL-1 Necd)
OLD
28
[ COURT gijer (Seat
114 (90099/2024 29.10.2024 |77 | |AK MOHANTY NO. 2 | 0 1o. |[BAIL-1 No-
OLD 15)
28
- COURT giger (Seat
115 |90100/2024 (29.10.2024 |, 207, 0, A K SHARMA NO. 2 |05 o- No-
OLD 15)
28
[ COURT gijer (Seat
116 (90101/202429.10.2024 [0 " [BP PANI NO. 2 |joon oo No-
OLD 15)
28
Order
COURT (Seat
ABLAPIL- JAYAKRTSHNA Dtd.
117 [90102/2024(29.10.2024 |00 A TRA NO. 2 |05t oo No-
OLD 15)
28
ABLADL- COURT giier (Seat
118 (90103/202429.10.2024 [0 07 |JP KAR NO. 2 | o No-
OLD 15)
28
B (C) - COURT giier (Seat
119 |90104/2024 (29.10.2024 |/ o0 0., |S HUSSAIAN NO. 2 | 0 o- No-
OLD 15)
21
ABLADL- COURT giier (Seat
120 (90105/2024 29.10.2024 |72~ [PK MOHANTY ggb 2 |5 ooam10- Tg;

28




Order

COURT (Seat
ABLAPL- Dtd.
121 |190106/2024129.10.2024 11744,/2024 DINESH NAIK NO. 2 5024-10- No-
OLD 15)
28
Order
COURT
ABLAPL- DEBI PRASAD Dtd. (Seat
122 190107/2024129.10.2024 5640/2024 |PATTNATK NO. 2 2024-10- BAIL-1 No-3)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
123 /90108/2024 |29.10.2024 |y /505, |RMLAN MOHANTY NO. 2 S oh 10- No-3)
OLD
28
Order
COURT
ABLAPL- Dtd. (Seat
124 190109/2024129.10.2024 11745/2024 SK SAMAL NO. 2 2024-10- No-3)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
125 190110/202429.10.2024 |00 )5, B. N. SAHU NO. 2 |J -4 1o- [BAIL-1 No-5)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
126 /90111/2024129.10.2024 10690/2024 B. N. SAHU NO. 2 2024-10- No-5)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
127 190112/2024129.10.2024 10687/2024 B. N. SAHU NO. 2 5024-10- No-5)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
128 190113/2024129.10.2024 10652/2024 B. N. SAHU NO. 2 2024-10- No-5)
OLD
28
Order
COURT
BLAPL- SIBA PRASAD Dtd. (Seat
129 190114/2024129.10.2024 6029/2024 |SAHOO NO. 2 202410~ No-5)
OLD
28
Order
FAO- COURT |Dtd. (Seat
130 190115/2024129.10.2024 394/2024 R. R. DAS NO. 619999-12- No-5)
31
Order
WP (C) — COURT Dtd. (Seat
131 /90117/2024129.10.2024 24386/2024 M. K. MOHANTY NO. 6 12024-11- No-5)
13
Order
WP (C) — COURT Dtd. (Seat
132 190119/2024129.10.2024 24401/2024 M. K. MOHANTY NO. 6 12024-11- No-5)
13
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
133 190121/2024129.10.2024 26104/2017 D NAYAK NO. 6 2024-10- |(DIVISION ng)
28 BENCH-1)
Order (Seat
134 |90122/2024 [29.10.2024 253(2)9/2024 M. K. MOHANTY ;gURg Dtd. No-
. 2024-11- 106)




13

Order (Seat
WP (C) — COURT |Dtd.
135 190124/2024129.10.2024 24393/2024 M. K. MOHANTY NO. 6 12024-11- No
1006)
13
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
136 190125/2024129.10.2024 26104/2017 K K NATH NO. 6 |2024-10- |(DIVISION ng)
28 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. _
137 190126/2024129.10.2024 24465/2024 D. K. PANDA NO. 6 12024-10- No
100)
28
Order
WP (C) - COURT |Dtd. WRIT (Seat
138 |90127/2024129.10.2024 15497/2024 L SAHOO NO. 6 |2024-10- |BRANCH-2 |No-7)
28
Order
WP (C) - COURT |Dtd. (Seat
139 190128/2024129.10.2024 24459/2024 M. K. MOHANTY NO. 6 12024-11- No-7)
13
Order
WP (C) - COURT |Dtd. (Seat
140 |90129/2024129.10.2024 25571/2024 K. SAHOO NO. 6 12024-11- No-7)
06
Order
WP (C) — COURT |Dtd. WRIT (Seat
141 |90130/2024129.10.2024 15497/2024 S P MOHAPATRA NO. 6 2024-10- |BRANCH-2 |No-7)
28
Order
WP (C) - COURT |Dtd. (Seat
142 190131/2024129.10.2024 24472/2024 S. K. SAHU NO. 6 12024-11- No-7)
07
Order
WP (C) — COURT |Dtd. (Seat
143 190132/2024129.10.2024 18999/2024 H. K. PANDA NO. € 12024-10- No-17)
04
Order
ABLAPL- COURT |Dtd. (Seat
144 190148/2024129.10.2024 11633/2024 S BISWAL NO. 6 12024-10- No-7)
23
Order
CMP- COURT |Dtd. (Seat
145 190149/2024129.10.2024 794/2024 M. K. PANI NO. 6 12024-10- No-7)
28
Order
WP (C) — T. P. COURT |Dtd. (Seat
146 190150/2024125.10.2024 26170/2024 [ TRIPATHY NO. 6 |2024-10- No-7)
28
Order
WP (C) — T. P. COURT |Dtd. (Seat
147 190151/2024129.10.2024 26170/2024 [ TRIPATHY NO. 6 |2024-10- No-7)
28
WP (C) - COURT |Order (Seat
148 |90152/2024129.10.2024 24820/2024 D. PARIDA NO. 6 Iptd. No-7)




2024-10-
28
Order
WP (C) - COURT |Dtd. (Seat
149 [90153/202429.10.2024 | ;¢ 0 o 0o, [R. B. MISHRA |C. No. 6 12024-10~ No-7)
23
Order
COURT
WP (C) - s. C. Dtd. (Seat
150 190154/2024129.10.2024 1)) 4g5 /5024 |ATABUDHT c ot |9999-12- No-7)
31
Order
COURT
WP (C) - TAPAN KU Dtd. (Seat
151 {90164/202429.10.2024 |, oo 000, hunban C. 28. 2024-10- No7)
28
Order
COURT
BLAPL- SANJIB KUMAR Dtd. (Seat
152 190166/2024125.10.2024 195745024 |BHANJADEO < o |2024-10- No-7)
28
Order
COURT
CRLMC- Dtd. (Seat
153 [90167/2024|29.10.2024 [0 /0~ -, |A MOHANTY C. NO. s a10- No—7)
20
28
Order
COURT
CRLMC- Dtd. (Seat
154 [90168/2024 |29.10.2024 | -o 0 o, M K PANI C. NO. | goao10- No-7)
20
03
Order
COURT
CRLMC- SUBHENDU Dtd. (Seat
155 [90169/202429.10.2024 |50 0 0 Lo pas C. gg. 2024-10- No-7)
28
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
156 (90171/2024 |29.10.2024 [0V ., M R ROUTRAY [C. 28. 2024-10— |MTsc No-5)
23
Order
COURT
CRLMC- Dtd. (Seat
157 [90174/2024|29.10.2024 ;o070 o [P. K. MOHANTY |C. NO. 2 |J0on 10- No-5)
OLD
09
WP (C) - COURT gijer WRIT (Seat
158 [90177/2024 |29.10.2024 |, o000 oM BARIK C. NO. 2 | cor 1o |Ranch_g [NO-
OLD 35)
23
WP (C) - COURT giier WRIT (Seat
159 [90178/2024|29.10.2024 | o= o~ |L D PANDA C. NO. 2 [Joon 10— |rancu—g NO-
OLD 35)
23
Order
COURT (Seat
ABLAPL- MANAS RANJAN Dtd.
160 (90184/2024 129.10.2024 [ 000 L o OATRA C. NO. 2| 0. 1o. [BAIL-2 No-
OLD 12)
28
B (C) COURT giier (Seat
161 [90185/2024|29.10.2024 | o0 o, M R ROUTRAY  |C. NO. 2 |J0on 10- No-
OLD 12)
23
1162 (90188/2024(29.10.2024 |ABLAPL-  AJIT KUMAR  |[C. (COURT |Order |(Seat




11285/2024 |RAUT NO. 2 |Dtd. No-
OLD 2024-10- 12)
21
ABLAPL- COURT giger (Seat
163 190192/2024129.10.2024 11572/2024 RABI SAMAL NO. 2 2024-10- No-
OLD 12)
23
Order
COURT (Seat
CRLMC- RANJAN Dtd.
164 190194/2024129.10.2024 3493/2024 |KU.SAHOO NO. 2 5024-10- No-
OLD 12)
28
Order
COURT (Seat
CRLMC- RANJAN Dtd.
165 /90195/2024(29.10.2024 3494/2024 |KU.SAHOO NO. 2 2024-10- No-
OLD 12)
28
SLAPL. COURT giier (Seat
166 190196/2024129.10.2024 7636/2024 PK JENA NO. 2 5024-10- No-
OLD 12)
22
Order
COURT
BLAPL- Dtd. a (Seat
167 |90197/2024129.10.2024 10551/2024 B DAS NO. 2 2024-10- BAIL-1 No-3)
OLD
28
Order
ABLAPL- COURT Dtd. (Seat
168 190198/2024129.10.2024 2956/2024 B DAS NO. 2 |9999-12- No-3)
31
Order
BLAPL- COURT Dtd. (Seat
169 /90199/2024129.10.2024 4655/2024 MK MOHANTY NO. 2 12024-10- No-3)
28
Order
WP (C) — RANJAN KUMAR COURT Dtd. (Seat
170 190200/2024125.10.2024 26189/2024 NAYAK NO. 2 |2024-10- No-3)
28
BLAPL- COURT (Seat
171 190202/2024129.10.2024 14211/2012 K MOHANTY NO. 2 No-3)
Order
WP (C) - COURT Dtd. (Seat
172 190203/2024129.10.2024 25992/2024 G. D. MALLICK NO. 2 12024-10- No-3)
28
Order
WP (C) — COURT Dtd. (Seat
173 1/90204/2024129.10.2024 24913/2024 G. S. MOHANTY NO. 2 12024-10- No-3)
28
Order
WP (C) — COURT |Dtd. (Seat
174 190205/2024129.10.2024 26191/2024 G. D. MALLICK NO. 2 12024-10- No-3)
28
Order
WP (C) — COURT |Dtd. (Seat
175 190206/2024129.10.2024 26210/2024 G. D. MALLICK NO. 2 12024-10- No-3)
28
WP (C) - COURT |Order (Seat
176 190207/2024129.10.2024 26219/2024 G. D. MALLICK NO. 2 Ibtd. No-3)




2024-10-
28
Order
WP (C) - COURT |Dtd. (Seat
177 [90208/2024 |29.10.2024 |5 )0’ 0., (6. D. MALLICK|C.O.  |o 0 |0 C0 Nees)
28
Order
BLAPL- COURT |Dtd. (Seat
178 [90209/2024 |29.10.2024  |g>' " |A.MOHANTY C.o. 0 bogas1o- Noes)
22
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
179 [90210/202429.10.2024 |, 5" 0o, |RABI SAMAL  |C.O.  |oo""0 |0 Lo en1 gi)
22
Order
COURT (Seat
ABLAPL-  |SRINIBASH Dtd.
180 [90211/2024129.10.2024 7000 0 o [ho iy C.o.  [NO. 2 | o0 Lo No-
OLD 31)
28
SLAPL- COURT giger (Seat
181 (90212/2024|29.10.2024  |go'c oo, |G JAYASINGH C.O.  NO. 2| o0 .o~ No-
OLD 31)
29
Order
COURT (Seat
BLAPL- RAJAKISHORE Dtd.
182 [90213/2024129.10.2024 | [0200" oo, o n 0. NO. 2 oo Lo No-
OLD 31)
21
S~ COURT giier (Seat
183 190214/2024|29.10.2024 26648/2024 HK PATRA c.0. NO. 2 2024-10- No-
OLD 31)
29
Order
COURT
ABLAPL- Dtd. (Seat
184 |90215/2024|29.10.2024 [ 70" 7)) |SAMIR BARIK (C.O.  [NO. 2 |, c0n o [BAIL-2 | 270
OLD
28
Order
COURT
ABLAPL- Dtd. (Seat
185 190216/2024|29.10.2024 11762/2024 S. BISWAL c.0. NO. 2 2024-10- No-9)
OLD
29
Order
COURT
ABLAPL-  |MANAS RANJAN Dtd. (Seat
186 |90217/2024 (29.10.2024 (177, 0 0 1o o c.o. NO. 2| ) 5h o Nocs)
OLD
29
Order
COURT
ABLAPL-  |SRINIBASH Dtd. (Seat
187 [90218/2024 |29.10.2024 [ [/2000 1 Ny c.o. [NO. 2 00 o Noes)
OLD
28
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
188 (89913/2024 (29.10.2024 |7 00 o s GENERAL 2024-03— |appEaL  |Nowd)
06
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
189 [89919/2024 |29.10.2024 |70 o L GENERAL 2024-03- |APPEAL  [Nood)
06
1190 |89922/2024 29.10.2024  |CRLA- MANOJ KUMAR |GENERAL | Order CRIMINAL |(Seat




244/2012 |RANA Dtd. APPEAL No-4)
2024-03-
06
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
191 189925/2024129.10.2024 534/2012 RANA GENERAL 2024-03— |APPEAL No-4)
07
Order
JCRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
192 189937/2024129.10.2024 18/2018 RANA GENERAL 2024-03~ |APPEAL No-14)
07
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
193 189940/2024129.10.2024 135/2012 RANA GENERAL 2024-03~ |APPEAL No-4)
07
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
194 (89941/2024 (29.10.2024 | "0 0o s GENERAL 5024-03— |APPEAL Noed)
07
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
195 (89943/2024|29.10.2024  [70°0 0o o GENERAL 502403~ |APPEAL Nod)
06
Order
PRAVAT
196 189944/2024 [29.10.2024  SoLBPL™ o opaNDRA GENERAL ptd. BAIL-1 (Seat
6369/2024 2024-10- No-4)
BEHERA
15
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
197 189945/2024129.10.2024 658/2019 RANA GENERAL 2024-03~ |APPEAL No-6)
07
BIRANCHI , (Seat
198 (89950/2024 [29.10.2024 252(8)/2024 NARAYAN GENERAL T lemanca.s No-
MAHAPATRA u 18)
. (Seat
ABLAPL- Entire
199 (89964/2024 29.10.2024 [/ -0, " |P.K. PATRI GENERAL N BATL-2 T;;
Order
BLAPL- SAROJ KUMAR Dtd. B (Seat
200 /89965/2024129.10.2024 10671/2024 MISHRA GENERAL 2024-10- BATIL-2 No-9)
28
Order
WP (C) - Dtd. (Seat
201 /89967/2024129.10.2024 26156/2024 P.K. PATRI GENERAL 2024-10- No-9)
23
Petition
WP (C) - . WRIT (Seat
202 /89972/2024129.10.2024 21570/2014 P.K. PATRI GENERAL With BRANCH-2 No-6)
Annexures
Order
BLAPL- SAROJ KUMAR Dtd. (Seat
203 1/89974/2024129.10.2024 10673/2024 MISHRA GENERAL 5024-10- BAIL-1 No-3)
28
CRLREV- RADHARAMAN Order CRIMINAL |(Seat
204 |89975/2024129.10.2024 343/2024 DAS NAYAK GENERAL Dtd. REVISION [No-5)

2024-10-




28

Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
205 (89984/2024(29.10.2024 |00 S GENERAL 2024-03- |aopEaL  INoca)
12
Order
CRLA- MANOJ KUMAR Dtd. cRIMINAL | (563t
206 /89988/2024129.10.2024 640/2011 RANA GENERAL 2024-03— |APPEAL Ti;
12
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |\ >®at
207 189993/2024129.10.2024 644/2011 RANA GENERAL 2024-03~ |APPEAL Ti;
12
Order
CRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
208 [90015/2024 [29.10.2024 | o' 0o ot GENERAL 502403~ |APPEAL Nocs)
11
Order
JCRLA- Dtd. CRIMINAL |(Seat
209 |90019/2024(29.10.2024 |3 20 M.K. RANA GENERAL 2024-03- |nppmar  hoca)
12
Order
CRLA- Dtd. CRIMINAL |(Seat
210 [90021/2024 [29.10.2024 | /"> ., M.K. RANA GENERAL 502403~ |APPEAL Nocd)
12
RPFAM- SUSHANT KUMAR FIRST (Seat
211 [90023/2024 (29.10.2024 |, 00 o [T GENERAL Annexure | o Noce)
B (C) - BIRANCHI giier - (Seat
212 190025/2024 (29.10.2024 NARAYAN GENERAL . No-
8020/2024 | 2224 10~ [BRANCH-7 | o7
Order
CRA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
213 (90029/2024[29.10.2024 |20 oo GENERAL 2024-03- |nopmaL  hoco)
22
Order
JCRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
214 (90040/2024[29.10.2024 |50 T 0 P GENERAL 2024-03- |aopEaL  INoco)
22
Order
JCRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
215 [90041/2024 29.10.2024 |72 0 o GENERAL 2024-03- |appEAL o)
22
Order
JCRLA- MANOJ KUMAR Dtd. CRIMINAL |(Seat
216 |90042/2024 [29.10.2024  [{5000 L PR GENERAL 2024-03- |appmaL  INoce)
22
Order
MANOJ KUMAR Dtd. CRIMINAL |(Seat
217 |90043/2024129.10.2024 GA-11/2000 RANA GENERAL 2024-03~ |APPEAL No-3)
22
Order
CRLLP- MANOJ KUMAR Dtd. (seat
218 |90045/2024[29.10.2024 |00 R GENERAL 2024-0a- [BAIL-1 o5
03




Order

(Seat
CRLA- MANOJ KUMAR Dtd. CRIMINAL
219 /90051/2024129.10.2024 628/2020 RANA GENERAL 2024-04~ |APPEAL Tg;
02
Order
ABLAPL- RAJENDRA Dtd. (Seat
220 (90157/2024[29.10.2024 | (0o e oy (GENERAL Yopa-10- [BAIL-1 o)
28
Order
ABLAPL- RAJENDRA Dtd. (Seat
221 190158/2024129.10.2024 11699/2024 NARAYAN ROUT GENERAL 2024-10- No-5)
28
Order
CRLMP- RAJENDRA Dtd. (Seat
222 [90159/202429.10.2024 |, s o Los ot Rour |CENERAL 09a-10- Nos)
28
WPC (OAC) - |MANOJ KUMAR (Seat
223 190160/2024129.10.2024 2756/2014 |RANA GENERAL Counter OA Branch No-1)
WP (C) - PRAVAT giger (Seat
224 |90165/2024 (29.10.2024 |5, 0 0", [CHANDRA GENERAL 09410 Mooty
BEHERA
07
Order
CRLMC- BIRAJ KUMAR Dtd. CRIMINAL |(Seat
225 [90173/202429.10.2024 | /0 o |0 GENERAL 2023-08- Irsc Not)
18
Order
CRLMC- BIRAJ KUMAR Dtd. CRIMINAL |(Seat
226 90175/2024 [29.10.2024 ;20 o | GENERAL o305 hec o)
17
Order
CRLMC- BIRAJ KUMAR Dtd. CRIMINAL |(Seat
227 (90176/2024 [29.10.2024 ;20 o |2 GENERAL D05 Imase o)
17
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
228 [90180/2024 [29.10.2024 )0 )7 ol GENERAL ey 07— |amiNcH-g 23;
19
(Seat
WP (C) - MANOJ KUMAR . WRIT
229 190181/2024129.10.2024 20832/2019 [RANA GENERAL Petition BRANCH-8 gg)
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
230 [90182/2024 [29.10.2024 [0 0" o s GENERAL oo 11 lmmincHog gg;
07
Order
WP (C) - MANOJ KUMAR Dtd WRIT (Seat
231 90187/2024 29.10.2024 |y o) s GENERAL oo 11— |BANCH-g gg;
07
(Seat
WP (C) - MANOJ KUMAR . N
232 190189/2024129.10.2024 3068/2018 |RANA GENERAL Petition gg)
(Seat
WP (C) - MANOJ KUMAR . WRIT ©
233 190191/2024129.10.2024 20835/2019 |RANA GENERAL Petition BRANCH-8 No

39)




WPC (OAC) -= |[MANOJ KUMAR L. (Seat
234 190193/2024(29.10.2024 2756/2014 |RANA GENERAL Rejoinder |OA Branch No-1)
Order
CRLMC- BIRAJ KUMAR Dtd. CRIMINAL (Seat
235 190201/2024129.10.2024 3261/2023 |DAS GENERAL 5023-08- |MISC No-6)
23
Order
WP (C) — Dtd. (Seat
236 (89978/20241(29.10.2024 11637/2013 B P TANGA GENERAL 2014-05- No-6)
16
(Seat
WP (C) — WRIT _
237 189981/20241(29.10.2024 17417/2015 T BAG GENERAL BRANCH-4 gg)
SA- SECOND (Seat
238 189982/2024129.10.2024 370/1997 G SUNDARA GENERAL A PPEAL No-17)
WP (C) — (Seat
239 189983/2024129.10.2024 18564/2024 U CHHOTRAY GENERAL No-7)
WP (C) - P C WRIT (Seat
240 /89985/20241(29.10.2024 42104/2023 CHHINCHANT GENERAL BRANCH-1 |No-3)
(Seat
WP (C) - WRIT -
241 189986/2024129.10.2024 10639/2022 M K NAYAK GENERAL BRANCH-4 Tg)
WP (C) - WRIT (Seat
242 189987/2024129.10.2024 9735/2017 P K BHUYAN GENERAL BRANCH-7 |No-5)
WRIT
(Seat
WP (C) - BRANCH N
243 189989/20241(29.10.2024 28305/2019 M SAHOO GENERAL (DIVISION T85)
BENCH)
WP (C) - (Seat
244 189990/2024129.10.2024 C R NAYAK GENERAL No-
25679/2024
105)
WPC (OAC) — (Seat
245 189991/2024129.10.2024 1792/2017 S K BEHERA GENERAL OA Branch No-1)
ABLAPL- (Seat
246 189992/2024129.10.2024 7265/2024 J PADHI GENERAL BAIL-2 No-8)
WP (C) — (Seat
247 189994/2024129.10.2024 26180/2024 A K SWAIN GENERAL No-8)
Order
BLAPL- Dtd. (Seat
248 189995/2024129.10.2024 10314/2024 R. BARIK GENERAL 2024-10- No-8)
18
(Seat
WP (C) - WRIT N
249 189996/2024129.10.2024 4979/2023 B K BEHERA GENERAL BRANCH-5 g;)
(Seat
WP (C) - WRIT -
250 (89997/2024129.10.2024 3584/2018 D JETHY GENERAL BRANCH-7 Tg)
(Seat
WP (C) - WRIT N
251 189999/2024129.10.2024 3583/2018 D JETHY GENERAL BRANCH-7 Tg)
(Seat
WP (C) - WRIT N
252 190001/2024129.10.2024 3586/2018 D JETHY GENERAL BRANCH—7 No

15)




RSA- SECOND (Seat
253 190004/2024129.10.2024 30/2024 T K MOHANTY GENERAL APPEAL No-4)
(Seat
CMP- WRIT
254 190005/2024129.10.2024 1244/2022 A K PANDA GENERAL BRANCH-3 Tg;
MISC.
255 190006/2024 29.10.2024  |[NBCA~ M BEHERA GENERAL APPEAL (Seat
152/2004 No-4)
SEC.
(Seat
WP (C) - WRIT ©
256 190007/2024129.10.2024 7247/2024 P N NAYAK GENERAL BRANCH-6 TZ)
(Seat
257 (90011/2024 29.10.2024  |SONTC B SAMAL GENERAL No-
4663/2024 16)
CRLA- CRIMINAL |(Seat
258 |90012/2024 29.10.2024 |/ 0" . |P BEHERA GENERAL APDEAL Noco)
MISC.
259 (90013/2024 |29.10.2024 | "ACA- G JAYASINGH |GENERAL APPEAL (Seat
882/2013 No-7)
SEC.
(Seat
CMP- WRIT
260 /90014/2024129.10.2024 655/2024 M DAS GENERAL BRANCH-4 23;
WP (C) - (Seat
261 /90016/2024129.10.2024 M SAHOO GENERAL No-
7021/2004
37)
_ (Seat
262 190017/2024 29.10.2024  |CRLMP S DAS GENERAL No-
1188/2024
37)
WP (C) — (Seat
263 1/90018/2024129.10.2024 20875/2024 A PATI GENERAL 23;
MATA— (Seat
264 190020/2024129.10.2024 B BEHERA GENERAL No-
319/2024
37)
RSA- SECOND (Seat
265 190022/2024129.10.2024 202/2022 S SAHOO GENERAL APPEAL No-1)
(Seat
WP (C) - WRIT ©
266 |90024/2024(29.10.2024 )" o, D K NAIK GENERAL R ANCH-8 gg)
Order
(Seat
CMP- Dtd. WRIT
267 90026/2024 29.10.2024 |op " 0 G DAS GENERAL 09a12- mmancis No-
14)
16
Order
ABLAPL- Dtd. (seat
268 90027/2024[29.10.2024 120200 I nENKA GENERAL 599917 [BAIL-1 |52
31
Order
WP (C) - Dtd. (Seat
269 (90028/2024(29.10.2024 |50, 07 o ls s JENA GENERAL ooa 10 Kooy
22
Order
WP (C) - (Seat
270 /90030/2024129.10.2024 6334/2009 G DAS GENERAL Dtd. No-5)

2010-04-




20

Order
WP (C) — Dtd. (Seat
271 190031/20241(29.10.2024 7335/2015 R K ROUT GENERAL 5015-04 No-5)
23
Order
(Seat
WP (C) - Dtd. WRIT _
272 190032/2024129.10.2024 12606/2023 R K ROUT GENERAL 2023-05- |BRANCH-3 Tz)
11
Order
WP (C) - Dtd. WRIT (Seat
273 190033/2024129.10.2024 10464/2024 U CHHOTRAY GENERAL 2024-05- |BRANCH-1 [No-2)
02
Order
CRLMC- Dtd. CRIMINAL |(Seat
274 190035/2024129.10.2024 |/ 007,00 K BEHERA GENERAL 2023-07— |lMTsC No-2)
04
Order
CRLMC- Dtd. CRIMINAL |(Seat
275 /90036/2024129.10.2024 |70, o, |J K MISHRA GENERAL 2023-09- |MIsC No-1)
27
Order
WP (C) - Dtd. (Seat
276 90037/2024129.10.2024 |, 00y /50, U CHHOTRAY GENERAL 2024-08— No-1)
29
(Seat
WP (C) - WRIT -
277 190116/2024129.10.2024 22028/2012 S C DASH GENERAL BRANCH-1 28)
WP (C) — WRIT (Seat
278 190118/2024129.10.2024 25610/2013 S C DASH GENERAL BRANCH-2 |No-7)
(Seat
ABLAPL- CRIMINAL
279 190120/2024129.10.2024 134/2020 L N SAHOO GENERAL MISC Tz;
(Seat
WP (C) - WRIT N
280 (90123/2024129.10.2024 20529/2010 A SAHOO GENERAL BRANCH-6 gz)
(Seat
WP (C) - WRIT -
281 /90133/20241(29.10.2024 30968/2022 B P TANGA GENERAL BRANCH-4 gg)
WRIT
(Seat
WP (C) — BRANCH _
282 190134/2024129.10.2024 229/2013 C R NAYAK GENERAL (DIVISION Tgl)
BENCH-1)
SECOND (Seat
283 190135/2024129.10.2024 SA-66/1996 R N MOHAPATRA |GENERAL APPEAL No-6)
WP (C) — (Seat
284 190136/2024129.10.2024 11745/2009 S P JENA GENERAL No-6)
WP (C) — (Seat
285 190137/2024129.10.2024 11744/2009 S P JENA GENERAL No-6)
WP (C) — WRIT (Seat
286 (90138/20241(29.10.2024 1147/2022 H K PANDA GENERAL BRANCH-2 |No-9)
ABLAPL- (Seat
287 190139/2024129.10.2024 2507/2024 J K PARIDA GENERAL BAIL-1 No-4)




CRLMP- (Seat
288 190140/2024129.10.2024 1118/2024 S K PARIDA GENERAL No-4)
WP (C) — (Seat
289 190141/2024129.10.2024 11743/2009 S P JENA GENERAL No-4)
(Seat
WP (C) - WRIT -
290 190142/2024129.10.2024 30937/2022 B P TANGA GENERAL BRANCH-4 gg)
(Seat
WP (C) - WRIT -
291 190143/2024(29.10.2024 30928/2020 B P TANGA GENERAL BRANCH-4 gg)
WP (C) - (Seat
292 (90144/2024(29.10.2024 13807/2006 |5 K PRADHAN  |GENERAL gg;
0JC— (Seat
293 /90145/2024(29.10.2024 S K PRADHAN |GENERAL No-
8169/1996
38)
(Seat
WP (C) - WRIT "
294 (90146/2024(29.10.2024 30034/2020 B P TANGA GENERAL BRANCH-4 gg)
MISC.
295 [00147/2024 |29.10.2024 |FRO” N ROUT GENERAL APPEAL (Seat
184/2002 No-6)
SEC.
Order
WP (C) — Dtd. (Seat
296 (90155/2024(29.10.2024 25664/2013 P+ K- PANI GENERAL 2015-10- No—6)
13
Order
CMP- SABYASACHI Dtd. (Seat
297 |90156/202429.10.2024 689/2024 |BARIK GENERAL 2024-07— No—6)
16
Order
WP (C) — Dtd. (Seat
298 [90161/202429.10.2024 |c, /o 0, D K JENA GENERAL S02a-10- Noe6)
22
Order
ABLAPIL- Dtd. _ (Seat
299 [90162/2024 29.10.2024  [{'co¢ 0o N SAHOO GENERAL 2024-07- BAIL-L 070
26
Order
ABLAPL- Dtd. (Seat
300 90163/2024(29.10.2024 (7577 [N SRHOO GENERAL 599512 Nooo)
31
(Seat
CMP- WRIT
301 |90170/2024129.10.2024 1625/2023 S S JENA GENERAL BRANCH-5 gg;
SLAPL. RAMESH giier (Seat
302 (90172/2024(29.10.2024 6468/2024 |CHANDRA GENERAL 2024-10- |BAIL-2 No-
MAHARANA 04 11)
Order
(Seat
WP (C) - Dtd. WRIT "
303 [90179/2024 29.10.2024 |15, |H.K.BHOL GENERAL 5024-10- |BRANCH-4 213)
08
1304 90183/2024[29.10.2024 WP (C) - R SAHU GENERAL | | (Seat




25827/2024 No-
27)
MISC.
305 (90186/2024 |29.10.2024  [MACA- S K SAHOO GENERAL APPEAL (Seat
404/2014 No-4)
SEC.
Order
WP (C) - AMRESH Dtd. (Seat
306 190190/2024 (29.10.2024  |[cocy 0o, bl s GENERAL 5 094-08- Noed)
22

NIC




